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Portfolio of Siddhartha Shankor Ray
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MR. SPEAKER : The House will stand

in silence for a short while to express its
SOrrow,

The Members then stood in silence for
a short while.

—————

11.36 brs.

INTRODUCTION OF MINISTER AND
STATEMENT RE. PORTFOLIO OF
SHRI SIDDHARTHA SHANKAR RAY

MR. SPEAKER : Before 1take up the
questions the Prime Minister will introduct the
new Minister, Professor Nurul Hasan to this
House, and also make some statement about
the portfolio of Shri Siddhartha Shankar Ray.

THE PRIME MINISTER, MINISTER OF
ATOMIC ENERGY, MINISTER OF ELECT-
RONICS, MINISTER OF HOME AFFAIRS
AND MINISTER OF INFORMATION AND
BROADCASTNIG (SHRIMATI INDIRA
GANDHI) : Sir, I have pleasure in introduc-
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ing to you and, through you, to the House my
new colleague professor Syed Nurul Hasan,

1 have sought your Permission to make a
very brief statement because in my statement
made in this House on the 29th June, 1971
soon after the President took over the adminis-
tration of the state of West Bengal, I had said
that Shri Siddhartha Shanker Ray would look
after the work relating to West Bengal and
the problems created in that and some other
states by the massive influx of refugees and
would, in due course, shed his portfolios of
Education, Social Welfare and the Department
of Culture. It was felt at that time that the
onerous demands of West Bengal and the pro-
blems of refugees would require the undivided
attention of a Cabinet Minister. However, when
the decision was reviewed in the light of
actual experience, it was found that, in view
of the marked general improvement in the situa-
tion in Bengal since this appointment, It
would be possible for Shri Ray to look after
this work in addition to his ministerial duties.
The subsequent appointment of Professor Nu-
rul Hasan as Minister of State in the Ministry
of Education and Social Welfare and in the
Department of Cultute, has given Shri Ray
the assistance of a distinguished educationist.
I have, therefore, decided that Shri Ray will
continue to be in charge of his portfolios in
addition to looking after the work relating to
West Bengal and refugees.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : What the Prime Minister has
stated is contradicting her own statement. On
that I had given a privilege motion during the
Jast session and because 1 was ill in the nurs-
ing home it was disposed of summarily. I
shall raise the matter once again and shall
point out to the House that the Prime Minis-
ter had deliberately misled the House

MR. SPEAKER : Order, order.

e s s

11.38 hrs,
ORAL ANSWERS TO QUESTIONS

Allotment of Ad Hoc Accommodation to Gover-
ment Employees

*]. SHRI AMAR NATH CHAWLA:
Will the Minister of WORKS AND HOUS-
ING be pleased to state :
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(a) whether Government have iaken a
decision in principle to allot Government ac-
commodation to the employees whose applica-
tions for ad hoc allotment were under consi-
deration; and

(b) if so, when the allotment to these ap-
plicants is expected and the proposed location
where these applicants are likely to get Govern-
ment accommodation ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L. K. GUJRAL) : (a) Yes, Sir.

(b) The allotment in such cases is made
as and when vacancies become available in
differcnt areas. As such it cannot be indicated
as to when and where such applicants are like-
ly to get accommodation.

SHRI AMAR NATI1 CHAWLA : May
I know wnether it is a fact that thc construc-
tion of a substantial number of quarters in the
vicinity of Gole Market in New Delhi is com-
plete or is nearing completion; if so, will the
Minister consider Making ad hoc allotments
in advance ?

SHRI I. K. GUIJRAL : These Ad hoc
allotment cannot be made because for a / hoc
allotment there are rules. An overwhelming sec-
tion of the new houses has to be given to peo-
ple who have becn on the waiting list. ad hoc
allotments do not go beyond 12} per cent on
the basis of iliness. Thercfore, on that basis
those who have qualified for thc area will get
the allotment,

SHRI AMAR NATH CHHAWLA : In view
of the paucity of private rented accommodation
at reasonable rent, is the Government taking
steps to provide accommodation to Government
servants and have they any pians to meet the
shortage ?

SHRI I. K. GUJRAL : I agree with my
hon. friend that there is an acute shortage of
housing in Delhi and elsewhere also. In the
current Plan, we have alloctated Rs. 24 crores
for construction of, what we call, general pool
houses for Government servants. Delhi will get
an additional accommodation of 8331 units.

ot gww @ woary : fee § awml
# waer agq wiew § o aga oy den

NOVEMBER 15, 1971

Oral Answers 16

# sl gei-mafeat & W wd
BT GRFIT A I ST Y qTAWEAT W
e ¥ @Y g #f wew aaran § fiw wia-
a§ fead &ni %) aEe fay wasy ;) afy
g, @1 ag oww AT § &R T wAer B
ge & & fou ot 9 & falw
Feq gy & 7

SHRI 1. K. GUJRAL : As 1 said just
now, there is an acute shortage of housing in
the countiy as a whole. All the steps that can
be taken for giving additional accommoda ion
to Government servants cannot be very much
divorced from the national situation. At the
moment, thc Government servants have got
satisfaction of over 41 per cent. We are trying
to have mnew houses. But I cannot promise
that the stage is near about when we can
provide a house for everybody.
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SHRII. K. GUJRAL : While we do
agree with some percentage of allocation to
Scheduled Castes, not on the basis of untouch-
ability bit on the basis of being depressed
socially, and we are trying to do something, it
is very difficult to make a distinction because
all the Government servants bave to be dealt
with almost cqually in the matter of houses in
a particular category.

SHRI B, P. MAURYA : “Socially depres-
sed” includes untouchability.

SHRI I. K. GUJRAL : 1 feel we arc fight-
ing untouchability.
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SHRI I, K. GUJRAL : I have been per-
suading the Delhi Devclopment Authority that
a separate housing scheme may be launched
for building houses for those who have retired
or may be retiring in the following few years.
for this purpose we have also decided, more or
Jess, to give to the Urban Development Hous-
ing Coporation a special allocation for building
up these houses.

=Y yEgee wEWe!  FT ag R & T
frg® fedi g genfadi & fou ot
A% g 9T ¥, 99 SR AN 7 fis
Frgg ARy o fam 0¥ 7w
AT 3@ WA QT AT ¢ fr A warA
Tt W & ar Y oy ? afgr ¥ fr
9g wHET JAT 7 F arEage @
gerfadl 7Y verz ag feg o &, & 9
F1 oyt gel qEw A Ak §F quy
Foard am g @) § 5 S ¥ wE A
Y 13, ¥ gwrd geifes 91 e fro
mE T g7 AW A IAHT Faow fKeT
arg ?

SHRI I. K. GUJRAL : I am not aware of
any situation where houses built for Govern-
ment servants have been given to somebody
clse. The only people who have been given
houses are journalists and also Members of
Parhament. I do not know of any other cate-
gory of persons to whom the houses built in
scneral pool have heen allocated, Secondly
nb?ut the allotment of houses as they are,
built, every step is taken 10 see that they are
allotted as early as possible, In some cases,
they !efnain vacant because the services, like
electricity and water are not available. 1t
creates more problem 1o allot a house without
water and electricity,
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Students® Participation in University
dm'nistration

+
*2. SHRI BIRENDER SINGH RAO:
SHRI NIHAR LASKAR :

Will the Minister of EDUCATION AND
SOCIAL WELTARE be pleaced to state :

(a) whether any progress has been made
towards accepting the Gajendragadkar Com-
mission’s recommendation to allow students’
participation in the Univeisity administration ;
and

(b) the sieps taken to safeguard the san-
ctity of educational institutions from extra-
neous elements ?

THE MINISTER OF EDUCATION AND
SOCIAL WLLFARE AND MINISTER OF
DEPARTMI'NT OF CULTURE (SHRI
SIDDHARTHA SHANKAR RAY): (a) The
Gajendragadker Committee on Governance of
Universities and Colleges has submitted its
Report rclaung to governance of universities,
The report of the Committee, which intere
aliz contains reccommendations on student
participation, has been circulated by the
Uriveisity Giants Commission to all the Uni-
versities inviting their vicwys on the ricom-
niendations and the implementation thereof.
The Commission while forwarding the report
to the Universities lias observed that it attach-
cs great importance to these recommendations
and in particular to the Students’ Participation.
The implementation of the report with regard
to student participation in the University
Administration would require amendment of
the Acts of the Universities and further action
in this regard is to be taken up by the State
Governments and the Central Government.
So far as the Central Government is concerned
the recommendations of the Committee includ-
ing the one relating to student participation
will be duly taken into account in formulating
long term legislative proposals for the Central
Universities.

(b) The Universities ani educational
instilutions being autonomous organisations
have adequate powers to safeguard themselves
against cxtrancous elements.

SHRI BIRENDER SINGH RAO : I have
not seen the statement.





